
NATIONAL COMPANY LAW APPELLATE TRIBUNAL, NEW DELHI 

DAILY CAUSE LIST DATED 22.01.2019 (TUESDAY) 

Court – II 

                                                            10:30 AM 

 

In the court of Hon’ble Mr. Justice A.I.S. Cheema, Member (Judicial) 
For Admission (Fresh Case) 

S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  Comp. App. (AT) 

No. 421 of 2018 

 

Manila Resorts Pvt. Ltd. 

Vs. 

BAHL Paper Mills Ltd. & Ors. 

Peeyoosh Kalra  

For Hearing (Part Heard) 

2. Comp. App. 

(AT) No. 44 of 

2018 

SumanDhir&Ors. 

Vs. 

Gyan Ganga Educational Institute 

Pvt. Ltd. & Ors.  

Dheeraj Kumar Garg 

Harshavardhan Topre 

VatsalaKak 

JeeveshNagrath 

Hitesh Sachar 

Anju Jain 

For Hearing 

3. Comp. App. 

(AT)  

No. 20 of 2018 

 

M/s. Hyderabad Pollution 

Controls Ltd. &Ors. 

Vs. 

S. Radhakrishnan&Anr. 

Saurabh Jain S.V. Rama 

Krishna 

4. Comp. App. (AT) 

No. 264 of 2018 

 

 

Adroit Trade Pvt. Ltd. (Struck 

Off) 

Vs.                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                     

ROC, Chennai 

Nesar Ahmed 

Rohit Chaudhary 

P.S. Singh 

5. Comp. App. (AT) 

No. 335 of 2018 

 

Shri Santosh Meenakshi 

Textiles Pvt Ltd  

Vs 

Registrar Of Companies , 

Tamilnadu,Coimbatore 

S. Ramachandran Annu Singh, 

6. Comp. App. (AT) 

No. 354 of 2018 
Your Own Green Area 

Creations Pvt. Ltd. 

Vs. 

Registrar of Companies, New 

Delhi 

Jyoti Rana  Vijay Chandra 

Joshi 

7. Comp. App. (AT) 

No. 355 of 2018 

 

Science Pyramid Publications 

Pvt. Ltd. 

Vs. 

Registrar of Companies, Delhi 

& Haryana, New Delhi 

Karanveer Jindal Vijay Chandra 

Joshi 
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